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.-g.ﬂ'# DECLARATION OF ASSETS & LIARILITIES BY nn - OF BIHAR
A s S BN e ko of T s Mt feysanty PASESSNS
2 s the details of the assets (immovable, movable, bank balance. ctc.) of myself , my spouse & my
ﬁ;@@ dependents :
. o
':F'-F'\ (1} Details of PAN and status of fling of Income lax return : o
; | 81 No. | Names Permunant : The Doancial year for | Total income
Account Number | whic': the [ast shown in Income
(PANS Iner.: o-tax return has | Tax Return (in
4. beei led - Rupees)
1. Self £ATICH LomMaRsps AIFFs Pazam QL oo9-10 1S} 600
2, Spouse- PEAMILAPEN | Al L [ meL szl |
3_-_ [lependﬂm 1 Babra Elahﬂi ML i sl ad Il
4 |Dependemt2 ae T AL AL NIL
5 Dependent 3 ........ ML E }1”: | __ "_.-'Q.skL . L

12) That 1 give herein below the details of the assets (ovable ol imiccoable ete.) of myself,
my spouse gud all dependends:

A, Details of movabie assets:
{ Mote:

|. Azsets in joint name indicating the extent of joimt comership will also ka2 o be given

2. In case of deposit/investment, the details including Serial Nurber, Awrsiar Date of Deposit, the Schieme,
Mame of Bank! Institulion and Branch are to be given

3. Walus of Bonds/Share/Debentures as per the cwrent market value in Stoc Cschange in respect of listed
comipanies and as per books in case of non-listed compainias should be 20,

4, Dependent', here means a persom, substantially dependent on the ncome o1 the candidae,

5. Details including amount s 1o be given separately in respect of each inv- rent)

| s. Description Self e %1 1 Dependent - 1
Mo | SATISH ELAAL.sad PRaMILA DEV (e s
{i)__| Cash in hand Fs Hbecl: | s- a3eq: ~IL
(it} | Details of Deposit in Bank [Eashi BSHETRIYe e N S

account (FDRs, Term Deposits ?f;':“:::: mr‘f‘“
and all other types of Deposits | oa pg—r4 Avdp | M- ad
including saving accounts), (LRt @arusnn b H
Dreposits with Financial NECHINDESRS |
Insritution, Non Banking fL— \segf: ||
Financial Companies and Sy Dl MR BSL H
Cuoperative societies and the ale 32085922733 tI
| amount in each such deposit £5- \eeef: L
[iil) | Details of investment in Bonds, ChkbEn Ta DY
Debenture/shares and units in sl ATl Sacly DEpestth
companies/Mutual Funds and R g <
| others and the amount. . \feec)
o " o g FH ﬂlﬁﬂ?‘ —E-—;-—-— s mmmmm e ww = r——— SE—
i Il;j:zfa::sﬂ?lifli:;sml[:;ﬁla:“? ls;:I'is:ie-i il miﬁiﬂh i it
I : Rl il L T S |
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' and investment in any Financial ' . ' B
Instrument in Post oftice or
Insurance Company and the —— e —— = ==
amount

(v} | Persomal loans/advance given 1o
any person or entity including |

firm. Company, Trust ete. and oL i AL Al

|

other receivables from debtors
and the amount.

(vi) | Motor Vehicles/Aircrafts/ TRACTOR TAFE.RRk
Y pchts/Ships (details of Make, e - LR ] FLOS pRal L -
Registration No. ete, Year of i:-““;'?l Lpb‘r" il ™
| Purchase and amount ) . oy
{(vii} | Jewelry, bullion and valuable Oy BLE EHa Ly aebw | QBLL FLAAMIMT
1 ¥ . e i b e -f=
S I R [

n.e.i:'mu- - jtan ':‘i""

(viii) | Any other assets such as value of Meust. HEeLp Ty ' o
| Claims/interest Feees | pie- g;..f] L i

| {ix} | Gross Total value Be £72 147- B miEgees  |fe-seedf

B. Details of Immovable assets :

(Motz: 1. Properties in joint ovmership indicating the cstent of joint owner: i will also have to be indicanad

2. Each land or building or apartment should be mentioned separatzty in this formag.)

s Deseripiion Self T Brawse. Dependent - 1
No. SATLEN Lo mAR ok | PRAMILA D€V |Pabun comsis
(i) | Agricultural Laad AT WATUT BT Maghn
Location(s) EAnTH A0~ 128
Survey number(s) EREIEANE © 2R MY L M
Area (Total measurement in 2 raTHa '
acres) 19 Ve pue. ML pIYL
Whether inherited property
(Yes or NO) i 1L M MNIL
Date of purchase in case of self = R NG
acquired property 02 ‘o s :-\3_| L ML i
Cost of Land (in case of 5 H
purchase) at the time of 4Ce ﬂﬂ/: il ey
purchase
Any Investment on the land by
| way of development, AL, ML —
i _construction ete, |
' Approximate Current market k. N
value Stece ) ML AL
(i) | Non-Agricultural Land A MAT 3 BisT- WA o
Location(s) AT . (N CURE
EHSA A mp —~
Survey number(s) . Fiig s it _H-;;g,, - -
;!‘fﬂ (Total measurement in sq, - PR i
Whether inherited property ML ML = ML

spte - e frmerel £ tavesli arsers [ Agestulleas Lewd al Mnthy vacatuilng O Biphe .H-l!-!-luh,
Pl af siswal wmesteniog | bhus & ak Matn’ 0% Phun pasl Basrb. Afc
Ly sbiakald g, Fatis | ga). Chotawre Medes vebogaf Masshod feap f palese S
o Me Nawe o Labe Honl frageed Soh(fotlen ) vas wab lJ--JJ-"iv
Mreiden | sice pe Ateck Derenfly,



T(¥es or NO)

ML

Date of purchase in case of self
acquired property

Bo-08-1)

Cost of Land (in case of
purchase) at the time of
purchase

Yryecef

Any Investment on the land by
way of development,
construction ete.

Approximate Current market
value

(iii)

Commercial Building

(including apartments)
-Location(s)
-Survey number(s)

Built up Area (Total
measurement in sq. ft.)

P~

Whether inherited property
(Yes or NO)

AR ] -

Date of purchase in case of self
acquired property

Cost of property (in case of
purchase) at the time of
purchase

AL

R

Any Investment on the

property by way of
development, construction ete.

Lt B o B

A

Approximate Current market
value

RS

ML

(iv)

Residentinl Building
{(including apartments)
-Location(s)

-Survey number(s)

3

Area (Total measurement in 5q.
fi.)

Built up Arza (Tatal
measurement in sg. i)

Whether inherited property
| (Yes or NO)

ML

Date of purchase in case of self
acquired property

e R

Cost of property (in case of
purchase) at the time of
purchase

ML

Any Investment on the land by
way of development,
construction eic,

(v)

Other (such as interest in
property)

(vi)

Total of Current Market

ML

iy




[ | Value of (i) to (v) above I

(33 1 give herein below the details of liabilities’ dues to public financial institutions and government:-
{Note: Please give separate details of name of Bank, institution, entity or individual and amount for each item})

s
No.

Deseription

Self
Sacy bumsg

Spouse(s)
FeRMILA Davy

Dependent - 1
L D A Lo MpdE )

(i)

Loans or dues to Bank/Financial
Institution(s

Name of Bank or Fl

Amount outstanding

Mature of loan

A

Loan or dues to any individuals/
Entity other than mentioned in
(i) above.

Name(s)

Amount outstanding

Mature of loan

M

Any other liability

1

ag

L G

Grand total of liabilities

KL

L

[l -

(ii)

Government Dues:

Dues to departments dealing
with government
aceommaodation

[ARAE

ML

N .

Dues to department dealing with
supply of water

R .

Dues to department dealing with
supply of electricity

=1L

Dues to department dealing
with supply of
telephones/mobiles

ML

Dues to department dealing
with government transport
{including aircrafi and
helicopters)

AR

ML

Income Tax Dues

L

nIL

AL

| Wealth Tax Dues

L

ML

s

Service Tax Dues

ML

(AL

ML

Municipal/ Property Tax Dues

i B

My e

M

Sales Tax Dues

A

Any Other Dues

i

M-

Ll Pl

Mk

A

(i)

Grand Total of all Govt. dues

2oL

MV

FARLS

Description

Spouse

Dependent-1

Moveable
Asset (Total value)

ES E'!Hi#-ﬁ{':

Immovable
Assel

']_'lr"lu/~

s - Ifﬂ'ﬂf‘f!

{1} | Purchase Price and




Development Cost of Re 122 &nc/,: ML AL
Immovable Property
(Total Value) ol =
(i1) | Approximate Current 2 129 gm/‘; AL AL
Market Price of '

Asset (Total Value)
£ Liabilities

(i) | Government AL
dues (Total) _
(i1) | Loans from Bank,
Financial Institution and Al L N
other (Total)

SRS (SRR

AR

VERIFICATION

. the deponent, above named, do hereby verify and declare that the contents are true and correct to the best of my
knowledge and belief, no part of it is false and nothing material has been concealed there from. I further declare that:
I. my spouse, or my dependents do not have any asset or lizbility, cther than those mentioned in items 3 and 4

above. _H’
Verifiedat,.. fa4hes thiS the: oeeeneioeiioena, 297" dayof. Deesmbesr  o0M........

1

AT

{ SATISH XmMaR, SANX "
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